
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI  

ORIGINAL APPLCATION NO. 174 OF 2025 

IN THE MATTER OF: 

RAJEEV SURI                                                           APPLICANT  

VERSUS 

MUNICIPAL CORPORATION DELHI & ORS.      RESPONDENTS 

 

S.No. Particulars Pg. No. 

1.  Rejoinder on behalf of the Petitioner to Status Report 

by Respondent No.5 / Delhi Development Authority 

dated 06.09.2025 

1-815 

 

 

Date:23.02.2026 

New Delhi 

 

Petitioner – in – Person 

D-68, Defence Colony, 

New Delhi – 110024 

Ph: 9810304580 

Email: rajeev.cbms@gmail.comEmail: cbms.rajeev@gmail.com 
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